
THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:15 AM to 1:00 PM
2:00   PM to 4:30 PM

[ For Monday,22nd April 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:15 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

JOINT REGISTRAR (JUDL.) MR. CHINMOY BARUAH
COURT NO: 111

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 WP(C)/4490/2022 ABDUL GAFUR LASKAR
            Versus
THE STATE OF ASSAM AND 6 ORS

MR. A M S MAZUMDER
MR R DAS

SC, ELEM. EDU

2 WP(C)/5468/2022 PREMSHILA CHOUDHURY @ PREMSHILA
DEVI
            Versus
THE STATE OF ASSAM AND 4 ORS

MR. R MAJUMDAR
MS A DAS
MR. F A HASSAN
MS A BORAH
MR. A K DAS

GA, ASSAM

3 WP(C)/5999/2022 SANTI RAM ROY
            Versus
THE STATE OF ASSAM AND 6 ORS.

MR G U AHMED
MR. R ISLAM

SC, ELEM. EDU

4 WP(C)/7705/2022 BABUL KUMAR LAHAN
            Versus
THE STATE OF ASSAM AND 7 ORS

MR. D C C PHUKAN
MS. J GOGOI
MS R BORAH
MS M BOSE

GA, ASSAM
MS. M BARMAN (r-6)
B BURAGOHAIN (r-6)

5 WP(C)/8137/2022 LONI BISWAS AND 20 ORS.
            Versus
THE STATE OF ASSAM AND 14 ORS.

MR S BORTHAKUR
MR. R PHUKAN
MR P H KONWAR

GA, ASSAM
S ALI (R-8,9,10,11)
MR. N BHARALI (R-
8,9,10,11)
MR. R BARUAH (R-
8,9,10,11)
MR A BHUYAN (R-
8,9,10,11)
SC, REVENUE

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 22/04/2024
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MR S K KEJRIWAL 03-04-2024 To 23-04-2024
2) MS S KEJRIWAL 03-04-2024 To 23-04-2024
3) MR. A K TALUKDAR 02-04-2024 To 28-04-2024
4) MR D DEKA 03-04-2024 To 27-04-2024
5) MS. M JAIN 08-04-2024 To 23-04-2024
6) MR. N SHARMA 08-04-2024 To 22-04-2024
7) MR. A H ALAMGIR 09-04-2024 To 01-05-2024
8) B BURAGOHAIN 18-04-2024 To 22-04-2024
9) MR. N J GOGOI 09-04-2024 To 22-04-2024
10) MS M BORAH 18-04-2024 To 22-04-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010130312022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010166642022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010184972022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010242512022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010261132022


11) MR. B B BORAH 18-04-2024 To 22-04-2024
12) MRS L BORUAH 18-04-2024 To 23-04-2024
13) MS. S CHAKRAVARTY 18-04-2024 To 24-04-2024
14) MR. S SINHA 18-04-2024 To 01-05-2024
15) MR. N ANAND 18-04-2024 To 22-04-2024
16) MR G G GOGOI 18-04-2024 To 24-04-2024
17) MS. T GOSWAMI 18-04-2024 To 15-05-2024
18) MR F U BARBHUIYA 18-04-2024 To 26-04-2024
19) MR. S K SAHARIAH 18-04-2024 To 06-05-2024
20) MR. B D DEKA 18-04-2024 To 22-04-2024
21) MR. M DUTTA 19-04-2024 To 22-04-2024
22) MR N ISLAM 18-04-2024 To 30-04-2024
23) MR. C CHOWDHURY 20-04-2024 To 10-05-2024
24) MR. S CHETIA 20-04-2024 To 30-04-2024
25) MR. I HUSSAIN 20-04-2024 To 03-05-2024
26) MR B ACHARYYA 20-04-2024 To 15-06-2024
27) MR A KALITA 25-04-2024 To 25-04-2024
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:15 AM to 1:00 PM
2:00   PM to 4:30 PM

[ For Monday,22nd April 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:15 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

JOINT REGISTRAR (VIGILANCE) - SMTI. JAYASHREE BORA
COURT NO: 111

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 WP(C)/689/2022 DIPOK KUMAR SAIKIA
            Versus
THE STATE OF ASSAM AND 5 ORS

MR J PAYENG
MR A DEY

GA, ASSAM
SC, EDU

2 WP(C)/1288/2022 MRS. ARIFA BEGUM
            Versus
THE STATE OF ASSAM AND ANR

MR. P K ROYCHOUDHURY
MR. N G KUNDU
MR G DEKA

GA, ASSAM

3 WP(C)/5152/2022 MD. JIYAUR PASA
            Versus
THE UNION OF INDIA AND 6 ORS.

MD S HOQUE
MR. M DEKA
MR. F A FAROOQUE

SC, PWD ROAD
MR. A K DUTTA
ASSTT.S.G.I.

4 WP(C)/5459/2022 ABDUL MANNAN CHOUDHURY
            Versus
THE STATE OF ASSAM AND 11 ORS

MR. S Ali
MR K DAS

SC, IRRIGATION
5 WP(C)/8235/2022 PRONAB GOGOI

            Versus
THE UNIVERSITY GRANT COMMISSION
AND 3 ORS.

MRS L BORUAH
MS M BORAH
MR. B B BORAH
LUAYING

MRS. B GOGOI (R-4)
MR. R GOSWAMI (R-3)
MR. M K SHARMA (R-4)
MS. M SAIKIA (R-3)
MS. P BORTHAKUR (R-3)
MR S K BEHARA (R-3)
MS K BORUAH (R-4)
SC, U G C
SC, DIB. UNIVERSITY

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 22/04/2024
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MR S K KEJRIWAL 03-04-2024 To 23-04-2024
2) MS S KEJRIWAL 03-04-2024 To 23-04-2024
3) MR. A K TALUKDAR 02-04-2024 To 28-04-2024
4) MR D DEKA 03-04-2024 To 27-04-2024
5) MS. M JAIN 08-04-2024 To 23-04-2024
6) MR. N SHARMA 08-04-2024 To 22-04-2024
7) MR. A H ALAMGIR 09-04-2024 To 01-05-2024
8) B BURAGOHAIN 18-04-2024 To 22-04-2024
9) MR. N J GOGOI 09-04-2024 To 22-04-2024
10) MS M BORAH 18-04-2024 To 22-04-2024
11) MR. B B BORAH 18-04-2024 To 22-04-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010017482022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010028972022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010156382022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010168142022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010263252022


12) MRS L BORUAH 18-04-2024 To 23-04-2024
13) MS. S CHAKRAVARTY 18-04-2024 To 24-04-2024
14) MR. S SINHA 18-04-2024 To 01-05-2024
15) MR. N ANAND 18-04-2024 To 22-04-2024
16) MR G G GOGOI 18-04-2024 To 24-04-2024
17) MS. T GOSWAMI 18-04-2024 To 15-05-2024
18) MR F U BARBHUIYA 18-04-2024 To 26-04-2024
19) MR. S K SAHARIAH 18-04-2024 To 06-05-2024
20) MR. B D DEKA 18-04-2024 To 22-04-2024
21) MR. M DUTTA 19-04-2024 To 22-04-2024
22) MR N ISLAM 18-04-2024 To 30-04-2024
23) MR. C CHOWDHURY 20-04-2024 To 10-05-2024
24) MR. S CHETIA 20-04-2024 To 30-04-2024
25) MR. I HUSSAIN 20-04-2024 To 03-05-2024
26) MR B ACHARYYA 20-04-2024 To 15-06-2024
27) MR A KALITA 25-04-2024 To 25-04-2024
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:15 AM to 1:00 PM
2:00   PM to 4:30 PM

[ For Monday,22nd April 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:15 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

DEPUTY REGISTRAR (BENCH) - MR. SAPTARSHI DAS
COURT NO: 115

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 I.A.(Civil)/3866/2019
in RSA/276/2016

MD. FAKAR UDDIN BARBHUIYA AND 8
ORS
            Versus
MD. FAIZUL HAQUE BARBHUIYA and 15
ORS

MR M J QUADIR MR. N DHAR
MR . B MALAKAR
MR. T U LASKAR

WITH
RSA/276/2016 ON THE DEATH OF MD MOSTUB ALI

BARBHUIYA HIS LEGAL HEIR HABATUN
NESSA BARGHUIYAN and 16 ORS
            Versus
MD FAIZUL HAQUE BARBHUIYA and 10
ORS

MR.S Y AHMED MR.N DHAR
MR .B MALAKAR
MR. T U LASKAR
MS.S DASGUPTA

2 WP(C)/4226/2023 MUSSTT FATEMA KHATUN AND ANR
            Versus
HAJI MD ABDUL RASHID AND 2 ORS

MR. P MAHANTA
MS. P SAHARIA

MS. Z A ASADIA (R2)
MS B H SHIRIN (R2)

3 WP(C)/7020/2023 M/S MAHAGURU BIBHUTI NARAYAN
AYURVEDIC CENTRE
            Versus
THE STATE BANK OF INDIA AND 5 ORS

MR. S P CHITTAWAT
MR. P DEKA
MR. A CHETIA
MR A DAS
MS A KHETAWAT

GA, ASSAM
MR. K K NANDI (R-1,2,3)
MS S DEY (R-1,2,3)
MISS. R. DAS (R-1,2,3)

4 Crl.Pet./124/2024 ARMY NO. 15715017K NAGIREDLA
SRINU AN ANR.
            Versus
THE STATE OF ASSAM AND 2 ORS.

MR. S K MEDHI
MR K K MEDHI

PP, ASSAM

5 WP(C)/370/2024 REZZAK ALI
            Versus
THE STATE OF ASSAM AND 7 ORS

MR. L R MAZUMDER
MR. A Z AHMED
S W HUSSAIN

MR. S U AHMED (r-8)
MR A HAWARI (r-8)
SC, P H E

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 22/04/2024
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MR S K KEJRIWAL 03-04-2024 To 23-04-2024
2) MS S KEJRIWAL 03-04-2024 To 23-04-2024
3) MR. A K TALUKDAR 02-04-2024 To 28-04-2024
4) MR D DEKA 03-04-2024 To 27-04-2024
5) MS. M JAIN 08-04-2024 To 23-04-2024
6) MR. N SHARMA 08-04-2024 To 22-04-2024
7) MR. A H ALAMGIR 09-04-2024 To 01-05-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010163262018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010224592016
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010157382023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010273412023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010023952024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010013642024


8) B BURAGOHAIN 18-04-2024 To 22-04-2024
9) MR. N J GOGOI 09-04-2024 To 22-04-2024
10) MS M BORAH 18-04-2024 To 22-04-2024
11) MR. B B BORAH 18-04-2024 To 22-04-2024
12) MRS L BORUAH 18-04-2024 To 23-04-2024
13) MS. S CHAKRAVARTY 18-04-2024 To 24-04-2024
14) MR. S SINHA 18-04-2024 To 01-05-2024
15) MR. N ANAND 18-04-2024 To 22-04-2024
16) MR G G GOGOI 18-04-2024 To 24-04-2024
17) MS. T GOSWAMI 18-04-2024 To 15-05-2024
18) MR F U BARBHUIYA 18-04-2024 To 26-04-2024
19) MR. S K SAHARIAH 18-04-2024 To 06-05-2024
20) MR. B D DEKA 18-04-2024 To 22-04-2024
21) MR. M DUTTA 19-04-2024 To 22-04-2024
22) MR N ISLAM 18-04-2024 To 30-04-2024
23) MR. C CHOWDHURY 20-04-2024 To 10-05-2024
24) MR. S CHETIA 20-04-2024 To 30-04-2024
25) MR. I HUSSAIN 20-04-2024 To 03-05-2024
26) MR B ACHARYYA 20-04-2024 To 15-06-2024
27) MR A KALITA 25-04-2024 To 25-04-2024
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